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[22nd APRIL, 1994]

to Questions 2

RAJYA SABHA

Friday, the 22nd April, 1994/2nd Vai-
sakha, 1916 (Saka)

The House met at eleven of the clock.
The Deputy Chairman in the Chair.
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SHRI K. RAHMAN KHAN : Madam
Deputy Chairman, in view of the policy of the
State Governments to have primary education
in State languages, it is now becoming
difficult for the linguistic minorities to get
education in primary schools. I would like to
know whether the Central Government will
think of permitting CBSE schools without
getting NOCs from States. Madam, States are
also not giving NOCs for starting Central
syllabus schools in district headquarters. It
has become difficult for the linguistic
minorities to send their children to State
schools.

SHRI ARJUN SINGH : As far as the
question of giving affiliation by the CBSB
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is concerned, there is a certain proforma under
which NOC from the State is a must. [ don't
know if such a difficulty has arisen
somewhere or it is a general situation. I don't
think NOC's are being given indiscriminately
by the States. If the Hon. Member brings any
such incident to my knowledge, I will
certainly interact with the State Governments
and find out why NOC has not been given.
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Affairs of Jamia Millia Islamia University

*362 SHRI CHIMANBHAI MEHTA :

SHRIMATI RENUKA CHOW-
DHURY :

Will the Minister of HUMAN RE
SOURCE DEVELOPMENT be pleased to
state :

(a) whether Government's attention has
been drawn to the news item which appeared
in the 'Indian Express of Sth April, 1994, on
the affairs of Jamia Millia Islamia Unlver31ty H

(b) if so, whether it is a fact that a nection
of students/staff/employees of Jamia Millia
Islamia University are preventing the Pro-
Vice-Chancellor from entering the University
Campus and resume duty just because they
disapprove his views on Salman Rushdie's
book ;

(c) whether all the students and a section
of the teaching staff is involved in preventing
Shri Hasan's entry into the University; and

(d) if so, what has been done by
Government in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SEUA) : (a) Yes, Sir.

(b) It is reported that the Pro-Vice-
Chancellor has not entered the University
Campus after joining his post. Therefore the
question of preventing him from entering the
Campus does not arise.

+ The question was actually asked on the
ﬂMo%r of the House by Shri Chimanbhai
ehta.



